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AADHAAR SEEDIilG OF PDS ACGOU}ITS

2O1 2. OR. SANJAY JAISWAL:

Wil! the Minister of COilSUMER AFFAIRS, FOOD AND PUBLIC
Dl STR I B UTI O N JrTstrftT,rrJT*, or<q gt{ 1{rffi6 fuffur d* Ue pteased to state:
(a) whether all States have achieved IOO per cent Aadhaar seeding of
PD$ accounts;

(b) if not, the reasons therefor and the details thereof;

(c) whether there have been ancidents where individuats have been
denied access to PDS due to glitches in the biometric verification and if
so, the details thereof; and

(d) the rcmedial measures taken to ensure that beneficiaries are not
denied access due to technical faults?

AT{SWER
MII{ISTER OF STATE FOR MINISTRY OF CONSUMER AFFAIRS, FOOD &

PUBLIG DISTRIBUTIOII
(sHRr DANVE RAOSAHEB DADARAO)

(a) to (b): At present, as part of Public Distribution System (pDS)

refonns, nearly 9O% of lolal 23.4 Grore ration cards under l{ationat Food

Security Act, 2O{3 (ilFSA) across the country have been seeded with

Aadhaar number of at least one member of the household. Linking of

Aadhaar with ration cards is also dependent on enrolmenU generation and

delivery of Aadhaar card to beneficiaries. Fufther, Department has assued

a notification under the Section-7 of the Aadhaar Act 20{6 on OAn2fi2O17

(as amended from time to time) for the use of Aadhaar in PDS for the

distribution of subsidized foodgrains to eligible beneficiaries under the

NFSA. Presently, the timeline given to States/UTs for linking of Aadhaar

with all rataon cards has been extended up to 3{/O3/2O2O.
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(c) to (d): Although blometric authentication of beneficiaries has

not been made compulsory by the Department, so far onty more than 600/o

of total allocated foodgrains arc distributed on monthty basis after
biometrlc authentication. Howeyer, Departnrent vide lefterc dated

24t1O12O17 and O8l11l2OlE has issued clear instructions to all States/UTs

that genuine beneficiaries/households shall not be denied from thetr

entitled foodgrains under NFSA, only on the ground of not possessing an

Aadhaar number, or due to any technica! failure of electronic point of Sale

(ePoS) device including failuie of biometric/ Aadhaar authentication of

beneficiary owing to netwodd connectivity/ linking issues.


